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M THI LESH SI NGH ... APPELLANT
VERSUS

UNTON OF I NDI A & ORS. .. . RESPONDENTS
[ HEARD BY HON BLE PATIL & PASAYAT, JJ.]

Date : 27/02/ 2003 This appeal was called on for pronouncenent of
Judgnent t oday.

CORAM :
HON BLE MR, JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Appellant (s)
. Akhil esh Kumar Pandey, Adv.
M. Ashok Kumar Pandey, Adv.

For Respondent (s) Ms. Niranjana Singh, Adv.
for Ms. Anil Katiyar, Adv.

The Court made the follow ng

ORDER
....... [ [
. SP2
Hon’ble M. Justice Arijit Pasayat pronounced the
j udgnent of the Court today.
The appeal is dismissed without costs in terns of
the signed judgnent.
. SP1
Sarita (Shel l'y Sengupt a)
Court Master

(Si gned Reportable judgnent is placed on the file)@@
Ccceecceecc



